
CORRIGENDUM 
 
Endst No.9614/Rules/DHC        21st

 
 May,1996 

Some printing errors have occurred in para (iii) of Notification 
No.23/Rules/DHC, dated 9th February,1996 published in Delhi Gazette (Extraordinary), 
No.24,Part IV, (PRD No.48) dated 9th

 
 February,1996. It should be read as under :- 

(iii)  In para (i)(d) the words “ by mistake” may be deleted. 
 
 
 

RAMESH SHARMA 
REGISTRAR(VIGILANCE) 

 
 


